
High Court of Jammu and Kashmir at Srinagar,

Order

No.' 162, Dorcd, 25lto lZotT
Sanction is hereby accorded to the aclditional allotntent offunds infavou, oj m,

following Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges,
under various object heads during the curuenttinancialyear 2017-18 as per detail given
below:-

Rs. Itt lacs,

:"
Name of the court Solary o.E. POL T.E. Mointl &

Repalrs.
Tele RRT

I. Pr. D&S Judge, Srinagar. 0,70
)'

3l Pr, D&S Judge, Poonch, 0,30

3. Pr, D&S Judse, Ramban. 0.30

4 Pr, D&S Judse, Reasi, 15.00 0,15 0,30
5. Pr. D&S fudge, fammu 0.10 / 835

6MO Lttu
6. Pr, D&S fudge, Ananlnag. 30.00 0,30 0.30

7 Pr, D&S Judse, Udhamour, 0,20

I Pr. D&S Judpe, Kupwara 25,00 0.15 0.20 0,27 1ow1

I Pr, D&S Jttdge, Budgam. 30.00 0,30
0.51 @w)

0,20 0,27 1owy 0.10

10 Addl. D&S fudse, fammu 20.00 0,25

T1 Addl. D&S fudse, Kalhua 15.00 0.27 (ow1 0.20

12. Addl. D&S Judge, (Anti-
corruption) Srinagar.

0.15

13. Spl. Judge, Anti-corruption
(CBI Coses) Srinagan

0,10

11. 3'o. Addl.D&s Judge,,Sgr. 20.00
15. C.J.M. Udhnmpur, 15.00 0.15

16. C.f.M, Sopore. 0.611
(Arrears)

17. C.f,M, Ganderbal. 0,20 0.30 0.30 0,10
(Ins.)

18. C,J.M. Sopore. 15.00 0,10
0,27 @w)

0.10 0.27 fowl

I9 C.f,M, Anantnag. 0.15

20 Sub Judge, KuDwara 0.20 0.30

2T Sub Judge, Jnmmu, 0.r 5

22 Sub fudge, Palton. 0.80
(Arrears)

23 Sab Judge, Bijbehara. 0,10
0,27 @w)

0,10 0,20

24 Spl. Mob.Mag, (Tr) Srinogar 0,10 0,20

25 Spl. Mob.Map.(Tr) Jammu 0.10 0,20 0.20

26 Excise Magistrale, Jammu 15.00 0,10 0,20

27 Munsffi Akhnoor, 20.00 0.r5
0,51(oW

0.20

28 Munsiff, Nobra 1,00 0.10 0,30

29 AddL Mob. Mo* Khaltsi. 0,1a 0,10

30 Munsffi S;mbal 15,00 0.r 5
0.27 @wt

0.20 0.10 0.0s

3t Munsffi Qazigund. 0.r0
0.27 (DW)

0.r 5 0.20

32 M un s iff, C h ar as h ar ie f, 0,15 0,15 0.05
33 Munsiff) Budsam 0.20

34 Addl, Mob. Mog.(Tr), fAmmu, 10,00 0.10 0,15

J5 Distt, Mob,Mag.(Tr)
Udhampur.

10.00 0.10 0,15 0,20

36 Addl. Mob, Mag.
' Panthachowk.

10,00
A

0,15 0.30

For Misc.Courts.
t. Pr, D&S Judge, Anontnag. 2,00

By Order.
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2nd/-

Dated:
Copy to the:-
1-9 Pr.D&SJudge'Sfinagar/PooncVRambon/Reasl/Jamma/Anantnag/tldhampur/Kupwora
10-11 AddL D&S Judge, famma,/Kothua..
12 SplJudge, Antl-Corruptlon (CBI Cases) Srinagar.
13, AddL D&S Judge, (Anti-corruptlon) Srlnogar.
14, 3". AddL D&S Judge, Srlnagor.
I 5-18 C.J.M. Udhampur/Sopore/Ganderbal/Anontnag.
19-22, Sub fudge, Kupwaru/Jammu/Pattan/BlJbehara
23-21 Special Moblle Maglstrate (Tr), Jammu/Srhugan
25. Exclse Maglslrate, Jammu.
263 1 Munsffi Akhnoor/Nobra/Sumbal/Qazigund/Charasharief/Budgant
32. AddL Mobile Maglstrate (Tr), Jammu.
33. Ddktt, Mobile Magisfiate (Tr), Udhampur.
34-35 AddL Mobile Magistrate, Khahsl/Panthuchowk
36 - Try. Olficer, Sub Try. DistlCourt complex,lanipur, Jantmu
37 ' Try. Ofjicer, Saddar Try. Srinagar.
38-55 Treasuryot/icer, Poonch/Ramban/ReasilAnantnag/Kupwara/Budgam/Kathua/Ildhampd

SopordGanderbaUPattan/Biibehara/Akhnoor/1,lobra/Khaltsi/Spmbal/Qazigqnd/Charosharief
. o... . for inf, And n/u

56 Order book.
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